NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member

SUPPLEMENTARY CAUSE LIST DATED 29.09.2021 (WEDNESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:25 AM

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Dinesh Gupta Sumesh Dhawan Abhishek Anand
(Ins) No. 276 of Vs. Viren Sharma-R1
2021 Vikram Bajaj

Liquidator M/S Best Foods Ltd.

For Directions

2. Comp. App. (AT) | Dheeraj Wadhawan Mahesh Agarwal Liz Mathew
(Ins) No. 785 of Vs. Rohan
2020 The Administrator Rahadhyaksha
Dewan Housing Finance Corporation
Ltd.
For Admission (After Notice)
3. Comp. App. (AT) | Kapil Wadhawan Mahesh Agarwal Navneet
(Ins) No. 647 of | Vs. Vasudha Jain-R1
2021 Administrator of Dewan Housing Ashish Bhan
Finance Corporation Ltd. & Anr. Chitra Rentala
Samriddhi Shukla-R2
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Acting Chairperson
-sd/-
Registrar



http://www.nclat.nic.in/

